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Mlsc, Appllcation No. EfMIer, fFOLSE 20106
Appea! N, B/ 1630 2005-EX (B}

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

Misc. Application No. E/Misc. /70151 /2016
Appeal No, E/1849/2008-EX (DB)

Dated af Hearing/decision: 09/6/2016

Carising out of Order-in- Appeat  Ne.V3-74/App JNoida/2008 dated
70.05.2008 passed by Comumissioner (Appeals), Central Excise,

WNOIDA]
ST e el | T
ko see the Order for publication as per
Aule 27 of the CESTAT {Procedure) Rules,
| 19827
""""""""" 5 WiRether it would BE released under Raie ! Yes
: 27 of ihe CESTAT (Procedure) Rules,
1987 for publication In any authoritative
report of not? :
3, ather their Lordehips wish to see the | Seen |
fair copy of the order? i
E Ta Whether order ic to be drculated to the ‘:’et.
_Department Authorities? [
Ay
LCLE., NOIDA Appellant ff"
y \
Vg,
Shri Sudhir Agarwal {Director) Respandent
Appearance:

Precont for the Appellant: Shri Rajeev Ranjan, (loint Commissioner) AR,
Preset for the Respandent: None

P

Coram: Hon’ble Shri Anil Choudhary, Member {Judicial} ;’3’ i
Hon'ble Shei Anil G. Shakkarwar, Member (Technical) ’{ o &3
W0

Final Qrder No. ’\gz{’o["mbi \'{Ff*“

N

R

Per; Anii Choudhary

Heard the tearned AR, Appeal is disposed of as withdrawn

under the litigation policy, as prayed in Miscelianeous Application No,




prisg. Appdicatlon Mo, ESMisc, /FP0E51 S 2016
Appeeal Mo, BSR40 I00H-EX (PR}

Efbtisc, /70151/2010, without entering inte merits.  Misc, Application

stands disposed of,

{Dictated and proneunced in the open Couwrt)
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